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ADDENDUM TO FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

M/S. ANSAL PROPERTIES & INFRASTRUCTURE LIMITED (PROJECT FERNHILL,

GURGAON) OPERATING IN REAL ESTATE SECTOR IN GURGAON, HARYANA
Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
In continuation/amendment of earlier public announcement as issued by the undersigned
regarding Invitation for expression of interest for submission of resolution plan in Ansal
Properties & Infrastructure Limited on 20.09.2023, it is hereby informed that the revised
timelines for submission of EOl will be as under:

RELEVANT PARTICULARS
10.| Last date for receipt of expression of interest 12.10.2023
11.| Date of issue of provisional list of prospective resolution applicants 22.10.2023
12.| Last date for submission of objections o provisional list 27.10.2023
13.| Process email id to submit EO | ansal.cirp@gmail.com

Note: The other contents and terms of the Form G dated 20.09.2023 shall remain the same.
Further, the existing prospective resolution applicant(s) who have submitted their Expression
of Interest by 05.10.2023 in response to FORM -G dated 20.09.2023, need not to submit

again.
URL of website : cirp.ansalapi.com Ashwani Kumar Singla
Date : 05/10/2023 Regn. No.: IBBI/IPA-001/IP-P02035/2020-2021/13122

Place: Faridabad AFA Certificate No. : AA1/13122/02/210524/105752 Valid upto: 21.05.2024
Regd Address: E 701, Park Grandeura-BPTP, Sector 82 |Faridabad, Haryana -121007
Correspondence Address: 112, Ansal Bhawan, KG Marg, New Delhi-110001
For Ansal Properties And Infrastructure Limited-fernhill Project, Gurgaon |
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